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NOTICE  

 

 Oath taking Ceremony of Hon’ble Mr. Justice Anant Bijay Singh, as Judicial 

Member in the National Company Law Appellate Tribunal (NCLAT) will be held at 

10:30 A.M. on 21st January, 2020 in the Court of Hon’ble Chairperson, National 

Company Law Appellate Tribunal(NCLAT), 2nd Floor, Mahanagar Doorsanchar 

Sadan (M.T.N.L Building), 9, C.G.O Complex, Lodhi Road, New Delhi-11003. 

Learned Senior Advocates, Advocates and other professionals are cordially invited. 

 

 

By Order  

 

-sd/- 

(Registrar) 

NCLAT 
 

 

 
 

 

 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 21.01.2020 (TUESDAY) 

COURT III 

11:30 AM 

 
In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Mr. Vijai Pratap Singh, Member 

(Technical). 

For Admission (Fresh Case) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 99 of 

2020 

 

Monotrone Leasing Pvt Ltd. 

Vs. 

PM Cold Storage Pvt Ltd. 

Charu Tyagi  Priyanshu 

Upadhyay 

 
 

For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 495 of 

2019 

 

Asset Reconstruction Company (India) 

Ltd. 

Vs. 

Mohammadiya education Society 

With 

Shafiq Ahmeds Ayush Sharma 
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3.  Comp. App. (AT) 

(Ins) No. 496 of 

2019 

Asset Reconstruction Company (India) 

Ltd. 

Vs. 

Mohammed Vaziruddin Educational 

Society. 

Karan Malhotra Ayush Sharma 

4.  Comp. App. (AT) 

(Ins) No. 611 of 

2019 

 

 

TUF Metallurgical Pvt Ltd. 

Vs. 

Wadhwa Glass Processors Pvt Ltd. 

 

Vikash Jain  Vineet Arora 

5.  Comp. App. (AT) 

(Ins) No. 816 of 

2019 

 

Shapoorji Pallonji & Co. Pvt. Ltd. 

Vs. 

Korba West Power Company Ltd. & 

Ors. 

Sonali Jaitley 

Bakhshi 

Manmeet Singh-R2 

6.  Comp. App. (AT) 

(Ins) No. 1294 of 

2019 

(With Defects) 

Balaji Associates 

Vs. 

V. Venkatachalam 

With 

Ashish Verma Ashish Joshi 

7.  Comp. App (AT) 

(Ins) No. 1308 of 

2019 

(With Defects) 

Shree Padmalaya Petroleum 

Vs. 

V. Venkatachalam 

With 
 

Ashish Verma Ashish Joshi 

8.  Comp. App (AT) 

(Ins) No. 1309 of 

2019 

(With Defects) 

J.K. Meshram 

Vs. 

V. Venkatachalam 

With 

Ashish Verma Ashish Joshi 

9.  Comp. App (AT) 

(Ins) No. 1310 of 

2019 

(With Defects) 

Zenith Infrastructure 

Vs. 

V. Venkatachalam 

With 

Ashish Verma Ashish Joshi 

10.  Comp. App (AT) 

(Ins) No. 1311 of 

2019 

(With Defects) 

Pest Control Ideal 

Vs. 

V. Venkatachalam 

With 

Ashish Verma Ashish Joshi 

11.  Comp. App (AT) 

(Ins) No. 1312 of 

2019 

(With Defects) 

Jai Lahari Enterprises 

Vs. 

V.Venkatachalam 

With 

Ashish Verma Ashish Joshi 

12.  Comp. App (AT) 

(Ins) No. 1313 of 

2019 

(With Defects) 

NKS Infra & Contract 

Vs. 

V.Venkatachalam 

With 

Ashish Verma Ashish Joshi 

13.  Comp. App (AT) 

(Ins) No. 1314 of 

2019 

(With Defects) 

Bhadrakali Enterprises 

Vs. 

V.Venkatachalam 

With 

Ashish Verma Ashish Joshi 

14.  Comp. App (AT) 

(Ins) No. 1315 of 

2019 

 

(With Defects) 

Abhijeet Intelligence Security and 

labour Supplier. 

Vs. 

V.Venkatachalam 

With 

Ashish Verma Ashish Joshi 

15.  Comp. App (AT) 

(Ins) No. 1316 of 

2019 

(With Defects) 

Scop Infrastructure and Company 

Vs. 

V.Venkatachalam 

With 

 

Ashish Verma Ashish Joshi 
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16.  Comp. App (AT) 

(Ins) No. 1317 of 

2019 

(With Defects) 

M.N. Patil 

Vs. 

V.Venkatachalam 

With 

Ashish Verma Ashish Joshi 

17.  Comp. App (AT) 

(Ins) No. 1318 of 

2019 

(With Defects) 

Royal Enterprises 

Vs. 

V.Venkatachalam 

With 

Ashish Verma Ashish Joshi 

18.  Comp. App (AT) 

(Ins) No. 1319 of 

2019 

(With Defects) 

Patel Erectors. 

Vs. 

V.Venkatachalam 

With 

Ashish Verma Ashish Joshi 

19.  Comp. App (AT) 

(Ins) No. 1320 of 

2019 

(With Defects) 

Krishna Construction 

Vs. 

V. Venkatachalam 

With 

Ashish Verma  Ashish Joshi 

20.  Comp. App (AT) 

(Ins) No. 1321 of 

2019 

(With Defects) 

Saibaba Mahadev Mandowkar 

Vs. 

V. Venkatachalam 

With 

Ashish Verma Ashish Joshi 

21.  Comp. App (AT) 

(Ins) No. 1322 of 

2019 

(With Defects) 

Vinod Maniyar 

Vs. 

V. Venkatachalam 

With 

Ashish Verma Ashish Joshi 

22.  Comp. App (AT) 

(Ins) No. 1323 of 

2019 

(With Defects) 

D.R. Engineering Services 

Vs. 

V. Venkatachalam 

Ashish Verma Ashish Joshi 

23.  Comp. App. (AT) 

(Ins) No. 1373 of 

2019 

Universal Breweries Pvt. Ltd. & Ors. 

Vs. 

United Bank of India 

Priyadarshi 

Chaitanyashil 

Arti Singh 

Anurag Ojha-R2 

Gulshan K. Gupta-

IRP 

24.  Comp. App. (AT) 

(Ins) No. 64 of 

2020 

 

Greatship (India) Ltd. 

Vs. 

Sudip Bhattachary 

 

 

Mahesh Agarwal  
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